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BEFORE THE NATIONAL GRE]?I?TRIBUNAL, PRINCIPAL BENCH

NEW DELHI

ORIGINAL APPLICATION No. 611 OF 2022

IN THE MATTER OF:
PANNA LAL .....APPLICANT
VERSUS
STATE OF UTTAR PRADESH & ORS. ...RESPONDENTS
INDEX
Sl. No Particulars Page Nos
1.

Response on behalf of Respondent No.4/ Northern Coalfields
Ltd, Kakri Project. 1'3

2. | ANNEXURE R-4/1
A copy of the Notice Inviting Tender dated 10.03.2023. 4
3.. | ANNEXURE R-4/2
A copy of the Estimate of pipeline alongwith site plan. 5-11
4.. | ANNEXURE R-3
A copy of the Estimate for operation and maintenance of RO 12-13
plant in Rehta and Bansi Village.
5. | ANNEXURE R-4

A copy of the Test Reports dated 20.03.2023  alongwith 14_16
certificate of accreditation.

Northern Coalfields Ltd.

Kakri Project
Through

ASHUTOSH THAKUR, Ady
#321, C.K.Daphtary Block,
New Lawyers Chamber,
Supreme Court of India,

New Delhi-110001
Email-ashu2638@gmail.com
Mob-9717284820
8700083787

Filed on: /03/2023
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BEFORE THE NATIONAL GREEN pRlBUNAL, PRINCIPAL BENCH
' NEW DELHI 1
ORIGINAL APPLICATION No. 611 OF 2022

IN THE MATTER OF:

PANNA LAL .....APPLICANT
VERSUS

STATE OF UTTAR PRADESH & ORS. ...RESPONDENTS

RESPONSE ON BEHALF OF RESPONDENT NO.4/ NORTHERN
COALFIELDS LTD, KAKRI PROJECT, DISTRICT-SONEBHADRA

I, Indrajeet Singh, aged about 57 years, S/o Harish Chandra Singh, R/o NCL
Kakri Colony, Sonebhadra, Uttar Pradesh, Presently at do hereby solemnly
affirm and declare as under: -

L. That I am working as the General Manager, Northern Coalfields Limited,
Kakri Project, as such in my official capacity, I am well conversant with the
facts and circumstances of the Present Case and also Competent to file the

present response in terms of order dated 23.02.2023 (uploaded on
01.03.2023).

2. That this Hon’ble Tribunal vide its order dated 23.02.2023 directed the

» - respondent no.4 to file additional response containing feasibility report
regarding execution of a regular and potable Drinking Water Supply Scheme
with its estimated cost, time likely to be taken for its implementation,
comparative assessment of cost of execution of such Water Supply Scheme
with the cost of running of ROs already installed and proposal with site plan,
budget estimates and specific timelines regarding repair/renovation of
Community Centre and providing other civic amenities as mandatorily
required to the residents of village rehabilitated by the NCL Kakri Project.

. That 11 Nos. R.O. Plants has been installed by Northern Coalfileds Ltd.
under Corporate Social Responsibility (CSR) of the company at different
- locations of Rehta & Bansi villages. Location details of the R.O.plants are as
" under-

1. Prathmik Vidyalaya ,

3. Rehta Park,
4. Yadav Tola,
5. BhanuTola,
6. Bahrapar,

2. Old Panchayat Bhawan,

Village- Rehta . 4\

o 5% peien REh '(L TARI

idht
Village- Rehta Reg.\

eee 99 see

ve 99 see
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7. New Panchayat Bhawan, st

8. Samudayik Bhawan T Wl
9. Hanuman Mandir, Village- Bansi
10. Malari Tola, Dt
11. SRT izt

. That all the RO Plants (11 nos) are functional as on date with proper
" maintenance of records including working hours. The proposal for
- renovation of Community Centre of Rehta Rehabilitated Village under Kakri
Project has been tendered for estimate amounting to Rs. 13.51 lakhs
(including GST) and is expected to be awarded by 10.04.2023. The tentative
period for completion is 03 months after award of the work. A copy of the

Notice Inviting Tender dated 10.03.2023 is annexed as ANNEXURE R-4/1.

. That considering the frequent problems of shortage of power supply to the
ROs plants, proposal for permanent arrangement of regular and potable
drinking water supply through pipeline and miscellaneous civil work has
. been processed amounting to Rs. 82.70 lakhs (including GST). Tentative
. period of completion of work of laying of pipeline and start of water supply
in it is expected to be within 06 months after the award of work. A copy of
the Estimate alongwith site plan is annexed as

ANNEXURE R-4/2.

- In the meantime, the alternate arrangement of supply of potable drinking
water through stainless steel tankers is in place to redress the water supply in
the event of disruption of water supply at any RO site.

. The comparative assessment of cost of execution of water supply scheme
with cost of running RO’s already installed is as under:-

Renovation of
community building
of Rehta village

Alternate

arrangement of
water supply
through pipeline

Operation  and
maintenance of
RO plants
installed in

Name of work

\

Rehta and Bansi
village

to different RO
Plant

Estimated Cost

62.07 lakhs

82.70 lakhs

Time of
completion after
award of work

2 years

6 months

- Remarks

The cost comes
to Rs. 31.04
lakh/year for the
subject work

The detailed cost

with site plan
has been
attached

Tendering has b
done

o

A copy of the Estimate for operation and maintenance of RO plant in
and Bansi Village under CSR is annexed as ANNEXURE R-4/3.

Rehta
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: That the analysis of chromium level in water samples collected from Rehta
and Bansi Villages was carried out by CMPDIL, RI VI, Jayant, Singraulli,
M.P through its headquarter CMPDIL Ranchi which is a NABL accredited
institution. A copy of the Test Reports dated 20.03.2023 alongwith
certificate of accreditation is annexed as ANNEXURE R-4/4 (colly).

8. That the Civic amenities provided by the NCL kakri project to the residents
of rehabilitated village are as under:-

a. Primary School - 01 Nos.
b. Dispensary - 01 Nos.
¢. Community Centre - 01 Nos.
d. Shopping Centre - 04 shops.
e. CCRoad - 7.5 Kms
f. Hand Pump - 12 Nos.
g. Wells - 08 Nos.
h. Children Park -01 Nos.

i. Electrification - 6.7 Kms

9. That the Northern Coalfields Ltd is taking appropriate remedial action, in
accordance with Statutory provisions for prevention, control and abatement

of environmental pollution/degradation and for protection and improvement
of environment.

.10.That I say that the Annexure R-1 to R- 4 annexed along with the present
Affidavit are true copy of its respective original.

11. I say that averments of facts stated herein above are true to my knowledge,
no part of it is false and has been derived from the official records and

nothing material has been concealed therein. PP P L : ? ‘
; o~ (V é

G
2, \ Y riowm
( L DEPONENT

" I, above named deponent mentioned above do hereby most solemnly affirm
and verify that what is stated in the above affidavit is true to my knowledge

and I believe the same to be true as per the official records of Northern
Coalfield Ltd.

VERIFICATION

Verified at Kakri on this_28 _ day of March, 2023.

%@

88 . 2028

SN O |2 \C/?\ DEPO ENT
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73, ANNEXURE R-4/1

NORTHERN COALFIELDS LIMITED
(A Miniratna Company & Subsidiary of Coal India Limited)

OFFICE OF THE AREA GENERAL MANAGER 4
KAKRI AREA
P.O. KAKRI, DISTT. SONEBHADRA (U.P.) 231224

E-mail: soc.kakri.2017@gmail.com
WEB SITE: www.coalindiatenders.nic.in

NIT ¥&T.: NCLIKKR/CIVIL/22-23/ETN-30 f&=i®: 10.03.2023

Notice Inviting Tender

1. Tenders are invited on-line under single cover system on the website https://coalindiatenders.nic.in from the
eligible bidders having Digital Signature Certificate (DSC) issued from any agency authorized by Controller of
Certifying Authority (CCA), Govt. of India and which can be traced up to the chain of trust to the Root Certificate
of CCA, for the following work:

Updated Estimated Earnest Money Period of
Description of work Location Cost of Work Completion
(Including GST) (InRs.) (In Days)
(InRs.)
Renovation of community 90(Ninety)
building at Rehta village | Kakri 1351048.00 16900.00 y
A days

under Kakri Project.

NOTE: (i). For Site visit of location of work, the prospective bidder(s) may contact: Sri Dilip L Meshram, Sr.
Officer (Civil)/ Kakri Contact No.(M) 9921546410

Tender inviting authority Contact Person(s)/Tender Dealing Officer(s)

Sri § K Pandey, Chief Manager | Sri Dilip L Meshram, Sr.

(Civil)/ Kakri Contact No. | Officer (Civil)/ Kakri Con-
9425827792 tact No.(M) 9921546410
e- Procurement Help desk- 0120-4001 002, 0120-4200 462, 0120-4001 005, 0120-6277 787

2. Time Schedule of Tender:
Sl. . .
Particulars Date Time

No

a. | Tender e-Publication date 11.03.2023 06:30 PM
b. | Document download start date 11.03.2023 06:30 PM
c. | Document download end date 24.03.2023 11:00 AM
d. | Bid Submission start date 13.03.2023 09:30 AM
e. | Bid submission end date 24.03.2023 11:00 AM
f. | Start date for seeking Clarification on-line 13.03.2023 09:30 AM
g. | Lastdate for seeking Clarification on-line 17.03.2023 11:00 AM
h. | Bid opening date (Part-I & Part-Il) 25.03.2023 11:00 AM

(Original)

Note: The auto extension of submission of bid shall be applicable as per details mentioned in clause No.14 of NIT.
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cmox List 10 qeARESTMATE  ANNEXURE R-4/2

ESTIMATE CLEARAN R REVENUE ITEMS ;

(1)  The proposed work covered in the approved activity list of the year concerned /
administrative approval. o
(a) If not, justification to be recorded to initiate

(2) Estimate value vis-a-vis fund provision as per approval activity list exist or notto be ;
certified by the HOD at the time of initiation.

: i 60875\
(3) Total estimated value - (i) basedonDSR ~ ~16©° 8
A G-5T \8 L (%) |2¢ 1ST6: 65
(ii) analyzed ra 370355 82

(a) If the rate based on analysis (i) duly accepted by Staff Officer (C) of the
unit/GM(C) Hqtrs. to be enclosed.

(4) Drawing & Designﬁ;elated to proposed work cral °5A

(5) Certificates to be given. : 8o G D
(a) The estimate prepared after due site inspection Given e i e | '\—
(b) The site if free from all encumbrances e yndn

(6) If the estimate related to 3
(a) Haqtrs. duly checked by Accounts person attached with the Civil deptt.
(®) Units/Project(i) Specific comments of the AFM RovAcdtho Ux\\ AF M.
() Proposals related to 6a & 6b duly vetted b GM(C)/Haqtrs.

(7) In the case of AMC/Regular Maintenance works-
(a) Last year's estimated value vis-a-vis awarded value of work done MeA
(b) If the current year's estimate varies form the last year's reason to be

recorded/justification whether scope increases with details are due to
change of rate.

(8) Compliance of the circular/office order time to time by the competent authority. Cg’nr\‘”j J ¢

N.B. : The estimate sh&uld be checked at unit level in all respect- checking of
arithmetical calculation js not sufficient.

s
,V P \ }3 : R . o}‘}
[“45%) 7 (V5510 stz @ﬁ/‘«/@ 3
S.0: C). , y.Manager(C)/KKR S.0.E.(C)/KKR
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ES

ATE

Name of work :

: " Providing drinking water supply pipe

and miscellaneous civil works to various RO’ at Retha

village and Bansi village under Kakri project.

SL
No

Description Items

Unit

UPDATED

Quantity

Rate

Amount

Remarks/
DSR-2018

3

1

Providing and fixing G.I. pipes complete with G.I. fittings
including trenching and refilling etc Extemal work*80
mm dia.nominal bore

metre

8300.0010

727.65

6039495.00

18.12.8

Providing and fixing G.I. pipes complete with G.I. fittings
including trenching and refilling etc. External work*50
mm dia nominal bore

metre

232.00 1

471.65

109422.80

18.12.6

Providing and fixing G.I. pipes complete with G.|. fittings
including trenching and refilling etc. External work*25
mm dia nominal bore

metre

66.00

299.70

19780.20

18.12.3

4

Providing and fixing gun metal gate valve with C.l. wheel
of approved quality (screwed end) :25 mm nominal

each [

22.00

450.15

9903.30

18.17.1

Providing and fixing gun metal gate valve with C.l. wheel
of approved quality (screwed end) :80 mm nominal

each

10.007

2005.85

20058.50

18.17.6

baora

Providing and fixing C.l. double acting air valva of
approved quality with bolts, nuts, rubber Insertions etc.
complete (The tail pieces, tapers etc if required will be
paid separately) :80 mm dia

each

2.00/

5533.15

11066.30

18.59.2

Brick work with non-modular FALG bricks conﬂrming to
IS: 12894, class designation 7.5 average compressive
strength etc. complete in all respect in foundation-and
plinth: In cement mortar 1:6 (1 cement : 6 coarse sand)

21.00

3585.57

75296.97

Analyzed
rate
circulated
from HQ
vide order

Cement plaster 1:3 (1 cement: 3 coarse sand) finished
with a floating coat of neat cement.12 mm cement
plaster

93.00

288.10

- 26886.30

no
13.9.1

Providingandlayinginpositioncementconcreteofspecified
gradeexcludingthecostof centering and shuttering - All
work up to plinth level ’ ;

11:3:6(1 Cementzacoarsesand(zone-

N -Geaendadat tann Inaloizal

13.00(¢

5436.40

70673.20

10

Providing, holstingandfixinguptofloorfivelevelprecastreinf*
orcedcementconcreteinsmalllintelsnotexceeding1.5mcle
arspanuptofloorfivelevel,includingthecostofrequiredcente
ring,shutteringbut,excludingthecostofreinforcement,with1
:1.5:3(1cement:1.5coarsesand(zone-
[11):3gradedstoneaggregate20mmnominal size).

cum.

2,00/

N

10438.70

20877.40

5.13

11

SteelreinforcementforR.C.C.workreadytouse"cutandben
d"rebarsofapprovedmakefromfactory/workshoptoconstru
ctionsiteincludingplacinginpositionandbinding all
complete upto plinth level. Thermo-Mechanically Treated
bars of grade Fe-500D or more.

kg

1360.00

76.55

104108.00

5.22B.1

12

Making connection of G.1. distribution branch with G. l
main of following sizes by providing and fixing tee,
including cutting and threading the pipe etc. complete
:50 to 80 mm nominal bore

each

10.00

1166.60

11666.00

18.13.2

13

*|means including disposal of material within 50 metres

Demolishing cement concrete manually/ by mechanlcal

lead as per direction of Engineer - in - charge.Nominal
concrete 1:3:6 or richer mix (i/c equivalent design

cum

22.00

1295.05

28491.10

15.21 A

U Qo e
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ESTIMATE

Name of work : " Providing drinking water supply pipe nd miscellaneous civil works to various RO' at Retha
village and Bansi village under Kakri project.

SL . UPDATED Remarks/
- Ino Description Items Unit |Quantity Sate. . |Rmotnt DSR-2018
263482.40 41.2

" 14|Providingandlayinginpositioncementconcreteofspecified | cum | 41.00 {| 6426.40
gradeexcludingthecostof centering and shuttering - All
work up to plinth level
:1:1%2:3(1Cement:1¥%coarsesand(zone-

LN\ -3aradadst anata?20mmnaminal ciza)
15|Providing and laying non-pressure NP2 class (light duty) | metre | 75.00/|  730.10 54757.50 19.6.4

R.C.C. pipes with collars jointed with stiff mixture of
[cement mortar In the proportion of 1:2 (1 cement : 2 fine
sand) Including testing of joints etc. complete :300 mm
dia. R.C.C. pipe ) ) /
16| Earthworkinexcavationbymechanicalmeans(Hydraulicex | cum | 89.00 148.90 13252.10 26.1
cavator)/manualmeansoverareas(exceeding30cmindept .
h,1.5minwidthaswellas10sqmonplan)includinggettingout
anddisposalofexcavatedearthleadupto50mandliftupto1.5
m, as directed by Engineer-in-charge. | /

Provldingandlaymg|nposiﬂonspeaﬁedgradeofreinforoedc cum | 15.00 6817.00
ementconcrete,excludingthecostofcentering,shuttering,fi |
nishingandreinforcement-Allworkuptoplinth level ’
:1:1.5:3(1cement:1.5coarsesand(zone-

Ill):3gradedstoneaggregate20mmnominal size). : 2

18|Centering and shuttering including strutting, propping - sgm 9.00 215.80
etc. and removal of form for:Foundations, footings,
bases of columns, etc. for mass concrete /]

19|Centering and shuttering including strutting, propping
etc. and removal of form for:Foundations, footings,
bases of columns, etc. for mass
concrete:Walls(anythickness)includingattachedpilasters,
butteresses,plinthandstringcourses etc.

1 102255.00 51.2

‘l

1942.20 5.9.1

sqm | 54.00 469.35 25344.90 5.9.2

Total = : 7008759.17

Add 18% GST= 1261576.65

. 8270335.82

|
Total includng GST=|

Certificate:-
(1) Certified that the estimate has been prepared after proper survey of site.

(2) The site is free from all hindrances, [

Q“f?&— %ﬁjw

|
SOE (CIVIL)IKKR l SR.OFFICER (CIVIL)/KKR :
~TijeL
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[ DETAILED ESTIMATE

various RO' at Retha village and Bansi village under Kakri project.

Name of work : " Providing drinking water suppl;'{ pipe line and miscellaneous civil works to

Item e '
No Ducﬁpnon No. L B D Qty Unit
1|P/L Gl pipe line ..Extemal—80mm dia.... S
For Retha village(A) |
From-IWSS main line to Square near 800.00 800.00
Madyamic school -RO-1 1 m
1|From suare to RO near madhyamic school 1 50.00 50.00 m
2|To RO near Retha Park= 1 150.00 160.00 |m
3|To RO -Yadav Tola= 1 100.00 100.00 _|m
4|To RO -Bhanu Tola= [ 1 450.00 450.00 |m
5|From square -To RO-near community Build{ ' 1 200.00 200.00 |m
6]|To RO-near New Panchyayat Bhawan 1 500.00 500.00 |m
7{To RO-near Old Panchyayat Bhawan 1 150.00 150.00 |m
8|From square -To RO-Bahra Par- 1 700.00 700.00 |m
Line from GWT kakri colony to Malari tola 1 2100.00 2100.00
Junction m
Total= 5200.00 |m
Add 10% extra =| 5200.00| 0.10 520.00 |m
: g Total=| 5720.00 |A
For Bansi village(B)
From IWSS main line To RO-near Hanuman 30.00 30.00
8|temple 1 m
10|From IWSS main line To RO-Malari Tola 1 250.00 250.00 |m
11|From IWSS main line To RO-S.R.T. 1 1800.00 1800.00 |m
Add Qty.for unforeseen work 1 500.00 500.00
Total=| 2580.00 (B
Total 8300.00
A+B)=
m
: Say= 8300.00 |m
2|P/L Gl pipe line ..External—50mm dia....
From line to Building 11 12.00 132.00 |m
Add gty for unforeseen work..LS= 100.00 |m
Total=| 232.00 |m
say= 232.00 m
3|P/L Gl pipe line ..External—25mm dia.... 11 6.00 66.00 m
4] Full vay wheel valve——25mm....... e aosass 22 1.00 22.00 nos
5|Full sluice valve...80mm...... 10 1.00 10.00 nos
6|P/f air relief valve...80mm..... 2 1.00 2.00 nos
7|BAw..for making chamber for valve... | 12 1.36 0.23 | 1.00 3.75 cum
: 12 0.90 0.23 | 1.00 2.48 cum
Add Ls Qty for repairing of platform near by 15.00
RO"s cum
Total= 21.23 - |cum
Say= 21.00 cum
8|Plaster with puniing........12mm.. 12 4.00 0.90 | 1.00 43.20 sqm
Add L.S.Qty for repairing of platform near by 50.00 -
Ro's ; | sgm
Total= 93.20
Say= 93.00 sqm
9|PCC..1:36....... 6 1.56 1.56 | 0.15 2.19 cum
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DETAIL. TIMATE

Name of work : " Providing drinking water supply pipe line and miscellaneous civil works to
various RO' at Retha village and Bansi village under Kakri project.
, It;;“ Description Mo, | & | B Qty |unit
Add L.S.Qty for repairing of platform near by \ 11.00
Ro's 11 cum
‘ Total= 13.19  [cum
say= 13.00 cum
: 10|Rcc precast....over chamber....... 6 1.13 1.13 | 0.10 0.77 cum
Add L.S.Qty for precast for covering drains 1.00
near by Ro's " cum
Total= 1.77 cum
Say= 2.00 cum
11|Reinforcement...HRDB...... 2.00 | 80.00 160.00 |k
Qty of item no-17 15.00 | 80.00 1200.00 |k
Total=| 1360.00 |kg |
12]|Making coneection....... 10.00 10.00 nos
13|Dismentalling of concrete....... 4 3.00 | 1.00 | 0.35 4.20 cum
1 30.00 | 1.00 | 0.60 18.00 cum
Total= 22.20 cum
say= 22.00 cum
14|P/L Cc...1:1.5:3.......same to I/no-........13= 22.00 cum
Add L.S.Qty for concreting near by area of 2.00 3.00 | 0.16 9.90
Ro's 11 cum
11] 1.00 1.80 | 0.15 2.97 cum
11f 2.00 2.00 | 0.15 6.60 cum
Total= 41.47 cum
say= 41.00 cum
15|P/L Rcc pipes...300mm............. 30| 2.50 75.00 m
16| Earth work in excavation ...over area... !
Qty for cleaning the area near by Ro,s . 22| 4.00 3.00 | 0.15 39.60 cum
i 22 5 3] '0.15 49.50 cum
|Total= 89.10 cum
say= 89.00 cum
FTIPIL RGE:..:1.655...,...8 ivvies 15.00  loum
18|Centering....raft/footing...... 30 2| 0.5 9|sqm
19|Centering....wall...... 30 2 0.9 54|sqm
- ) ’3.)} : @U‘ &
& i By
SOE(qvilyKKR Sr.Officer (ciVilyKKR
[ 13
Dy.Managér (CivilYKKR
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ANNEXURE R-3

yote No. #1

ub: gstimate for the work : “ Operation and maintenance of RO plant in Rehta and Bansi village
Jader CSR scheme for 730 days by Kakri Project ."

Esﬁmated Cost : Rs. 62,06,894.31 (With GST)

completion Period : 730 days

enclosed please find herewith attached estimate for the above-mentioned work amounting to

RS. 62,06,894.31 including GST of Rs 946814.39 based on revised DSR, vetted rate and circular rate .
This work is related to operation and maintenance of RO plant in Rehta and bansi established by

Kakri Project. Detailed calculation has been attached. Hence approval may kindly be given to execute

the above said work.
Estimate already recommended by 5.0.(Civil), concurred by AF.M.
Enclosed : AsS above.

submitted for kind perusal and approval.

ui" RO estimate.pdf

01/05/2021 2:30 PM ROBIND KUMAR
(ASSISTANT MANAGER(CIVIL))

Note No. #2
Approved
02/05/2021 1:56 PM VISHNU KUMAR AGARWAL
(GENERAL MANAGER(KAKR)
Note No. #3

B.C. may be provided as below :-

For F.Y. 2020-21= Rs. 23,00,000.00 /-
For F.Y. 2021-22= Rs. 31,00,000.00 /-
For F.Y. 2022-23= Rs. 8,06,894.31 /-

03/05/2021 10:36 AM ROBIND KUMAR
(ASSISTANT MANAGER(CIVIL))

Note No. #4

(} Scanned with OKEN Scanner
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!

R/civillesti .
" No. KK imate/2020 21126dtd27.g422021 (Computer No. 478188 )

st 10:48 AM
0

GAUTAM JI
(DEPUTY MANAGER(FINANCE))

Note No. #5

please check the Budget requirement

15/05/2023 5724 PM

AKHILESH KUMAR AGRAHARI
(ASSISTANT MANAGER(FINANCE))

Note No. #6

.C. may be providcd as helow :-

fFor F.Y. 2021-22= Rs. 23,00,000.00 /-
fFor F.Y. 2022-23= Rs. 31,00,000.00 /-
for F.Y. 2023-24= Rs. 8,06,894.31 /- |

05/05/2021 6:02 PM

ROBIND KUMAR
(ASSISTANT MANAGER(CIVIL))

Note No. #7

i i : . ifi ST/BC/21-
Budget For Rs.2300000 Financial Year:2021 2022 Certified Towards EST)
22/(?03019/0835/001824/05—MAY-21:CSR Expenses(2021-2.02'2) For the job of
Operation and maintenance of RO plant in Rehta and Bansi village under CSR
scheme for 730 days b Kakri Project »

Budget For Rs.310¥)00(§/ Financial Year:2022-2023 Certified Towards EST/BC/21-
22/003019/0835/001824/05-MAY-21:CSR Expenses(2021—2.02_2) For the job of
Operation and maintenance of RO plant in Rehta and Bansi village under CSR
scheme for 730 days by Kakri Project .

Budget For Rs.806%94.¥51 Financial Year:2023-2024 Certified Towards EST/BC/Zl-
22/003019/0335/001824/05-MAY-21:CSR Expenses(2021-2_022) For the job of
Operation and maintenance of RO plant in Rehta and Bansi village under CSR
scheme for 730 days by Kakri Project

05/05/2021 6:28 PM

AKHILESH KUMAR AGRAHARI
(ASSISTANT MANAGER(FINANCE))
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_ - ANNEXURE R-4
1ex . National Accreditation Board for 14

Testing and Calibration Laboratories

CERTIFICATE OF ACCREDITATION

ENVIRONMENT LABORATORY, CENTRAL MINE
PLANNING AND DESIGN INSTITUTE LIMITED

has been assessed and accredited in accordance with the standard

ISO/IEC 17025:2017

""General Requirements for the Competence of Testing &
Calibration Laboratories''

for its facilities at
GONDWANA PLACE, KANKE ROAD, RANCHI, JHARKHAND, INDIA

in the field of
TESTING

Certificate Number: TC-7470

Issue Date: 16/12/2022 Valid Until: 15/12/2024

This certificate remains valid for the Scope of Accreditation as specified in the annexure subject to continued

satisfactory compliance to the above standard & the relevant requirements of NABL.
(To see the scope of accreditation of this laboratory, you may also visit NABL website www.nabl-india.org)

Name of Legal Identity : CENTRAL MINE PLANNING & DESIGN INSTITUTE LTD.

Signed for and on behalf of NABL

MW

N. Venkateswaran
Chief Executive Officer
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ENVIRONMENT LABORA'I‘ORY CMPDI (HQ) , RANCHI

TEST REPORT
03/23 Test Report No. NCL/1 | Job No. Year 2022-23
Type of Sample: Drinking Water Quarter Ending March ‘23
Customer NCL Date of Receipt: 17/03/23
Mode of Receipt of Sample: Jointly picked up sample by laboratory Date of Analysis: 20/03/2023
Sampling Protocol: 1S:10500 Drinking Water Standards, LQR 33
Remarks & Observation: Samples received in | ltr plastic Jerri cane. Colour as observed is transparent

TEST RESULT
The sample has been tested with the following results: -

Area : Kakri Reheta Village Project: Kakri Open Cast Project
Stations: Date of Sampling:
1. WELL 1 (Sarath Nath), KRW1 16/03/2023
2. WELL 2 (Ramratan Yadav), KRW2 16/03/2023
SLNo Parameter Sampling Stations Detection | [5:10500 Standard / Test Method
1 I 2 Limit Standards

| Total Chromium (as Cr), mg/l,

<0.002 <0.002 0.002 0.05 APHA, 23rd Edition,
Max

3120 B. ICP Method: 2017

SOU\VVU“ e POCH-\&\K

25523 ¥ oris

Au

Analysed By Aut@r&;@@-&gﬂg{wr,, M".P tory
C.!t:, O .{., (3% dﬂ(‘si

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Report cannot be reproduced in part or full without written permission of the management.
3) Liability for return of samples ceases as samples cannot be retained for retests.
4) This is computer generated report and requires no signature Pace 1
age
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ENVIRONMENT LABORATORY

CMPDI (HQ) , RANCHI

TEST REPORT
03/23 Test Report No. NCL/2 | Job No. Year 2022-23
Type of Sample: Drinking Water Quarter Ending March ‘23
Customer NCL Date of Receipt: 17/03/23
Mode of Receipt of Sample: Jointly picked up sample by laboratory Date of Analysis: 20/03/2023

Sampling Protocol:

{S:10500 Drinking Water Standards, LQR 33

Remarks & Observation:

Samples received in 1 ltr plastic Jerri cane, Colour as observed is transparent

TEST RESULT
The sample has been tested with the following results: -
Area : Kakri Basi Village Project: Kakri Open Cast Project
Stations: Date of Sampling:
1. WELL 1 (Changi Devi), KRW3 16/03/2023
2. WELL 2 (Ram Singh), KRW4 16/03/2023

SLNo Parameter Sampling Stations Detection | [S:10500 Standard / Test Method
1 2 Limit Standards
Total Chromium (as Cr), mg/l, - APHA, 23rd Edition,
! Max <OUe2 <0002 0.002 | 0.05 | 31508, ICP Method: 2017

S @\A\N\J\ e Po\”'ﬂ:sc«('k
D 03 2%

Analysed By

Note: 1) This Report refers to the values obtained at the time of testing and results related to the items tested
2) This Repert cannot be reproduced in part or full without written permission of the management,
3) Liability for return of samples ceases as samples cannot be retained for retests.
4) This is computer generated report and requires no signature.
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